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applicable to the commercial banks. 

3. The Corporation's claim liability is 
at prese{1t 60% of the amount in 
default for schemes In the non-
Industnal sector and 60% to 50% of 
the amount In default for the small 
scale industries according to the 
size of the credit or the monetary 
celhng as prescribed under the 
scheme. The purpose-wise mone-
tary ceIling on the CorporatIOn's 
claim hability for the scheme relat-
In9 to small borrowers vanes from 
Rs 10,000 to Rs 1,50,000/- forthe 
category of borrowers like farmers 
and agricultUrists, retail traders and 
transport operators etc effective 
from 1 4 1989 The monetary ceil-
Ing on the Corporation's claim lia-
bility for the small scale Industnes 
under the Small Loans (SSI) Guar-
antee Scheme, 1981 effectlvefrom 
1 4.1989 IS Rs. 20 lakhs 

Decentralisation of Supply Department 

8273 SHAI SHANTARAM 
POTDUKHE' Will the Minister of COM-
MERCE be pleased to state: 

(a) whether Government propose to 
Wind up the Department of Supply; 

(b) whether before taking a deCISIon to 
dismantle thiS massive purchase organisa-
tion. the views of the various Mlnlstnes were 
ehclted: 

(c) If so, their reactIOn thereto particu-
larly of the majOr buymg MInistries like Rail-
ways. Defence etc: and 

(d) the places where presently supply 
MISSIOns abroad are situated and the deci-
sion taken regarding their future set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI AR-
ANGll SHREEDHARAN): (a) No, Sir. 

(b) Does not arise. 

(c) Does not arise. 

(d) Indian Supply Wings (ISW) are lo-
cated in the High Commission of India, 
london and the Embassy of India, Washing-
ton. Over the years the quantum of work 
handled by the two Wings has progressively 
decreased. The need fortheir oontinuance is 
being actively reviewed by the Government 
of India. 

Potentiality of Tourism In Orissa 

8274. SHRI ANADI CHARAN DAS: 
Will the Minister of TOURISM be pleased to 
state: 

(a) whether Government are aware that 
the tourism of Orissa depends on the coastal 
Districts of Orissa which have a rich potenti-
ality of tourism; 

(b) whether hiS Ministry is also aware 
that, restrictions have been imposed on 
developmental activities within 500 metres 
from the High Tide line and the Orissa 
Government has been instructed to prepare 
Environment Management Plan for the en-
tire coastal area of Orissa which has given a 
set back to the tourism in the State: and 

(c) if so, the actIOn taken or proposed to 
be taken to clear the projects to allow devel-
opmental activrty on the Onssa beaches? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL 
MALIK): (a) Yes, Sir. Government is aware 
of rich potentiality of tourism of the beaches 
of Orissa. 


